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0L9I-2546793I2579927 email:csforesUk@gmail.com

E

i

I

ffi
d5

Government of lammu and Kashmir
Department of Forest, Ecology & Environment

Civil Secretariat, l&K

MOST URGENT
TIME BOUND

O. M.No,FST-Lit I 8212025(7629435)
Dated. 03.07.2025

subject: E.A.No.26l2025 in OA No. 35L|2OL9 titted Raja Muzaffar

Bhat Vs State of Jammu and Kashmir & Ors.

The undersigned is directed to forward herewith a copy of Order

dated 23.04.2025 passed by the Hon'ble National Green Tribunal, Principal

Bench, New Delhi in the above-titled matter to Financial

Commissione(Acs), Jal shakti Department and Commissioner/secretary to

the Government, Housing & Urban Development Department with the

request to kindly take appropriate necessary action pursuant to the

directions passed by the HNGT i

The matter may kindly

Financial Commissioner (ACS),

JalShakti Department,

n the matter, at the earliest.

be treated as "Most Urgent".

.Under Secretary to tfe GovdPn

I

Commissioner/Secretary to the Government
Housing and Urban Development Department.

i

!

(}^l'il
(Ambirid Bali)JKAS

mentslr

Encl: As above.

V,
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0197-254679312579921 email : csforestjk@6mail.com

Government of Jammu and Kashmir
Depaftment of Forest, Ecology & Environment

Civil Secretariat, l&K

Deputy Commissioner,
Budgam/Bandipora/Pulwama,
Kashmir.

MOST URGENT
NGT MATTER

No: FST-Lit/8212025(7629435) Dated: 03.07.2025

Subject: E.A.No.26l2025 in OA No. 351-12OL9 titled Raja Muzaffar

Bhat Vs State of lammu and Kashmir & Ors.

Sir,

I am directed to forward herewith a copy of Order. dated

23.04.2025 passed by the Hon'ble National Green Tribunal, Principal

Bench, New Delhi in the above-titled matter with the request to kindly take

appropriate necessary action pursuant to the dlrections passed by'the

HNGT in the matter, at the earliest, treating the matter as "Most Urgent".

Yours faithfully

Encl: As above

t

{,,0
ry bction

er Secretary

to Comm

(Am ka Ba JKAS

G vern m

r Munic

ek
ipal '

t

Copy for similar necessa
Corporation, Srinagar.
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J&K

-r"--., 
and Kashmir

Pollution Control Committee
chairmanSTiksPcb@gmail com

membersecretaryikspcb@gmail com

0191 - 2472881 ,2476925

a

ITTIWTSA

Parivesh Bhavan, Forest ComPtex

Transport Nagar, Jammu, 180 006

Sitk Factory Road

Rajbagh, Srinagar, 190 008

Date:07- og'zozs

Hgw oeuxt aozc

Commissioner/Secretary to Government'

nlfr.t*"nt of Forest, Ecology and Environment'

Civil Secretariat,
tammu/ Srinagar.

No.: fKPCC /sc./oA351'2019 /20251 835

sub: o.A No. 3 51_20lg titled ,,Raia Muzaffar Bhat V/s ur of J&K & ors".

Madam,

KindlyrefertoyourofficeNo.FsT-lit/82/2025(7629435);dated:31'07'2025'.lnthis

connection, I am directed to submit that fresh status Report was sought from Regional

Director [Kashmir), regarding illegal dumping of unsegregated waste at wular Lake and

illegal mining in Hokesar wetland vide this office No. JKPCC/Sc'/O'A 35L'2019/20251223;

dated: 05.05.2025'

Regional Director I&K PCC Kashmir have submitted his Report vide

No.pcc/RDK/LS(NGT)/2025/783-786; dated: L8.06.2025 ,(copy enclosedJ' Municipal

Council Bandipora is still dumping waste at Zalwan Bandipora near embankment area of

wular Lake. The Reports and findings of Divisional officers f&K PCC Srinagar' Bandipora

and Budgam are summarized as under:

L. Dumping site is not fenced and provides an easy access to stray animals'

2. Leachate from crude dumping gets discharged into nearby Nallah called Gadarkul

which ultimately gets discharged into Wular Lake'

3. Earlier dumped waste has not been cleared form the dumped site'

4. No lllegal mining has been observed in Hokersar wetland.

E|O'r'"/^-

7051107/2025/O/o Chairman (JKPCC)
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Accordingly, chief Executive Director,.wurar conservation & Management Authority
srinagar has been requested for taking immediate corrective measures for implementation
of Action Plan for conservation of wular rake, Bio-mining of regacy waste at Zalwan and
scientific disposal of Solid waste at an alternate suitable site vide this office No.
JKPCC/Sc./O.A 351-2079 /2025 /527 -S8O; dated: 30.06.2025 (copy enclosed). However,
Action Taken Report is still awaited from WUCMA.

Yours faithfully,

goc**
(chansham Singh)f I{AS
MemberSecretary -7, B. as

t-

7051107/2025/O/o Chairman (JKPCC)
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J&K PCC

Jammu and Kashmir
Pollution Contro! Committee

chairman8Tjkspcb@gmail.com
membersecretaryjkspcb@gmail. com

0191 - 2472881,2476925

!TUWTSA

Parivesh Bhavan, Forest Complex
Transport Nagar, Jammu, 180

006
Silk Factory Road

Rajbagh, Srinagar, 190 008
NEW DELHI 2024

*'Chief 
Executive Director,

Wular Conservation and Management Authority,
Srinagar.

No.: fKPC c/sc./ oA 3s1-2o]rs /zozs/ 517 - 5&o Date:3o{6-2025

sub: o.A No. 351-2019 titled "Raia Muzaffar Bhat v/s ur of f&K & ors".
Ref: rJ Hon'ble NGT order dated 23.04.2025.

ii) IKPCC/NGT/ss13-21; dated: 18.05.2024.
Sir,

' Please refer to the subject and reference cited above. In this connection, I am to

convey that Hon'ble NGT have made following observations in the matter of O.A No.

35L/201,9 vide order dated 23.04.2025.

"Learned counsel for the applicant had pointed out that the OA involved the fssue

of unscientific dumping of waste and encroachment on the wetland. He has submitted

that the direction of the Tribunal contained in paragraph 15 has not been complied

with. The Tribunal in paragraph 75 of the order had directed as under: -

'75. We have noted the stand of learned Chief Secretary, J&K thqt the execution of
action plans will be overseen on regular basis by Secretary, Environment & Forest, J&K
as well as by the Chief Secretary, J&K personally atleast once in a month for further
continuous action. As regards the suggestions of the applicant, the same may be duly

considered by the Chief Secretary, J&K, to the extent not already considered.'

Learned counsel has referred to the action plan on pqge 92 and has submitted that
the action plan has not been implemented and in support of such a plea, he has

referred to the photograph Annexure A/3 (Page 747) to show that the solid waste is

lying dumped at the wetland. He has also referred to the photograph Annexure A/5
(Page 797) to show that a road is being constructed from the wetland. Learned counsel

has also submitted that the direction contained in paragraph 76 and 77 of the order

have also notbeen complied with."

As such, spot inspection was conducted by Divisional Officer JKPCC Bandipora and

inspection report [.oj]I .n.t*.d) indicate complete violation of the directions issued from

this office vide NO. IKPCC/NGT /331.3-21; dated: 18.05.2024. It has been reported that

rampant dumping of mixed waste at Zalwan Bandipora is being carried out near

embankment area of Wular Lake which can lead to seepage of leachate into the lake.

7051107/2025/O/o Chairman (JKPCC)
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\
You are therefore, requested again to take immediate corrective measures w.r.t

implementation of Action Plan for conservation of Wular Lake, bio-mining of legacy wa*rj
at Zalwan and scientific disposal of solid waste at an alternate suitable site and shar,yin
updated Action Taken Report in this regard with f &KPCC by or before L0.O7.ZOZS.

Yours faithfully,

O$t, Vl.\rt/\O-
-,, (Ghansham Singh)IKAs
butvtemberSecretary 

h O . 6. Z-_

Copy to:
1. DC Bandipora for favor of Information.
2. Chief Executive Officer, Municipal Council Bandipora for information and similar

necessary action.
3. Regional Director, Kashmir for information and necessary action.

7051107/2025/O/o Chairman (JKPCC)
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F-t *-d&$-* .'g?Urr {}Z@
*rcmp :Yly' !l{:i';,t'".lgr -*i"1!s"'
kffi

ffi Government of Jammu & Kashmir

.:;i', ,irlir'' J&K POLLUTION CONTROL COMMITEE

Fcc,^",*-,f-ii)'i':;:"^"rf:;'fl }il"!i)j,flii;#':ly*n"r"-1s0008
wwwjkspcb.in f,miil: regionaldirectorkmr@:gmail.com Tel/fax 0194-2311842

' , The Member Secretary,
JK Pollution Control Committee,
Jammu.

No: pcc/RDK/Ls (NGr) l2ozsl ?91'?86' Date:- tB'O 6-7o25 '

subject: - o.A No. 351-2019 titled, "Raja Muzaffar Bhat v/s UT of J & K & Ors."

Reference: - Your letter No. JKPCC/Sc./OA 351-2019 120251437 dated 10-05-2025.

Sir,,

ln context with the subject and reference cited above, the updated status reports with

respect to illegal dumping of unsegregated Municipal Solid Waste at Wullar Lake & illegal

mining in Hokersar Wetland along with substantiative documents and site photographs as

sought from the respective Divisional officers, PCC, (Bandipora/srinagar/&Budgam) are

anrrexed herewith as (Annexu re-A/t;A/2), Annexure-"B" and Annexure-"C" for kind perusal

and further course of necessary action required in the afore-titled oA please'

6\p
Encls: b

"\tsrl

Y
Y(9(riifl

Copy to:-

1. Sh. Faiz Ahmad, Divisional Officer, PCC, Srinagar for information' This takes

reference to the report submitted vide No. JKPCC/DO/Sgr/NGT/2O25126t

dated L3-O6-2025.

2.. Sh. lrshad Ahmad Khan, Divisional officer, PCC, Bandipora for information'

This takes reference to the reports of even number dated 26-05-2025 as well

13-06-2025.

3. Sh. Mohammad Ashraf Khanday, Divisional officer, PCC, Budgam for information

ThistakesreferencetothereportsubmittedvideNo'JKPcc/Do/BUDl2o25l2tl
26-05-2025

f
Lq,-6'). C!

#

7051107/2025/O/o Chairman (JKPCC)

5

File No. FST-Lit/82/2025-01-Forest Department (Computer No. 7629435)

Generated from eOffice by RAVNEET SINGH, SO(FST)-RS, SECTION OFFICER, Forest Department on 25/08/2025 08:46 am

6040787/2025/O/o AS Forest

16

File No. FST-Lit/82/2025-01-Forest Department (Computer No. 7629435)

Generated from eOffice by BALJIT SINGH, BS-JA-FD, JUNIOR ASSISTANT, Forest Department on 20/11/2025 03:22 pm

784



At',v*r"'Le

Government of Jammu & Kashmir

Jammu & Kashmir Pollution Control Committee
Office of the District/Divisional Officer Bandipora

LiFE

(Through email)

Dis ct fficer
PCC Bandlpora

w

The Regional Dlrector
JK PCC Kashmir

NoiPCC/Bpr/NGrlzOzst l!d-,| oated-L(tostzozs
Subjecti O.A.No.351-2019 titled"Rala Muzzafar Bhat V/S UT of J&K & Ors'. ,
Referencei Regional Director JK PCC Kashmir NoiPCC/RDK/LS(NGT)/2O2f78-80d|.

24.05.2025(Recieved on,26l05/2025)

Sir,
ln compliance to your instructions under reference regarding subject matter,

undersigned would like lo apprise your good self that dumping of Solid Waste by Municipal

Council Bandipora is still being practiced at Zalwan Bandipora near embankmem area of
wular lake. Dumping site is not fenced,waste is being dumped without any treatment or

segregation. Dumping site has easy access to stray animals. Leachet from the waste gels

Ols-cfra'rgeO into nearby nalla called Gadar Kul which ultimatety gels discharged into Wular lake

therebyiffecting water quality parameters of the lake. Photographic evidence is attached for

reference.Earlier dumped waste has not been cleared by MC Bandipora from the site.

Submitted for information and necessary action please.

Yours faithfullY

"6,14
7{

'1 
PCC

Scanned with CamScanner

:di@7051107/2025/O/o Chairman (JKPCC)
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Govcrnnrcnt of JAmmu & Kashmlr
Jammu & Kushmir Pollution Control Committee
Officc of thc DistricUDivisional Officer Bandipora

Thc Regionnl l)irector,
JKPCC Kashmir

(Through e'mailf

No:- PCC/Bpr/Estb./zO2St (l lL Dated:- 13 /0612025

Subject:- O.A.No.35 1-2019 titled "Raja Muzzafar Bhat V/S UT of J&K & Ors".

Reference:- Regional Director JK PCC Kashmir No: PCC/RDK/LS(NGTV2025|
754-757, Dt:- t l-06-2025

Sir,

In continuation to this office earlier report vide No:-

PCC/BPR/}\T GTlZO2Sltt}4, Dt:-26105,12025 mailed on 2610512025 it is submitted

that dumping of MSW by Municipal Council Bandipora is still being practiced at

zalwan Bandipora near embankment area of wular lake. Dumping site is not

fence4 waste is being dumped without any treatmenusegregation. Dumping site

has an easy access to stray animals. Leachate from crude dumping gets discharged

into nearby nalra ca[ed Gadar Kul which urtimately gets discharged into wular

Lakethereby affecting water quarity parameters of the rake. Earrier dumped waste

has not been cleared from the dumping site to any other place by Municipal

council Bandipora. Photographic evidence attachcd for reference'

Submittedforinformationandneccssaryaction.
Yours faithfully

))
Al,

-
. JEK-
\4'--":i:--

_q7

U-JUtsl6t-s
District Oflicer

PCC Bandipora

Scanned with Camscanner
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office of the Wular Conservation and Management Authority 
Kashmir 

Government of Jamimu & Kashmir 

The Commissioner/Sccretary to Government, 
Department of Forests, Ecology and Environment, 
Jammu and Kashmir. 

No. CED/WUCMA/2025/ 28-30 

Madam, 

Subject: E.A. No.26/2025 in 0.A. No.351/2019 titled Raja Muzaffar Bhat Vs State of Jammu 
and Kashmir & Ors. 

Copy to the: 

Dated:- 2208-2025 

In continuation to this office letter No: CED/WUCMA/2025/24-27 dated: 06 

08-2025, kindly find enclosed herewith the updated response/compliance with 
regard to the subject matter pertaining to Wular Conservation and Management 
Authority, Kashmir for favour of information and further necessary action please. 

Yours faiully, 

(Mohammad Shahid Saleem bar, ]KAS, 
Chief Executive Director, 

Wular Conservation & Management Authority, 
Kashmir. 

2. Coordinator, Water Management, WUCMA for intormation. 

1. Member Secretary, J&K Pollution Control Committee for favour of intormation 
please. 
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Government of Jammu & Kashmir 

The Chief Executive Director, 

WUCMA. 

Sir, 

Office of the Wular Conservation and Management Authority 
Kashmir 

No. Coord/WM/WUCMA/2025/ 3 

Subject: E.A. No.26/2025 in 0.A. No.351/2019 titled Raja Muzaffar Bhat Vs State of Jammu 
and Kashmir & 0rs. 

Dated:- -08-2025 

In continuation to this office letter No: Coord/WM/2025/186 dated: 06-08-2025, the 
updated response/compliance pertaining to Wular Conservation and Management Authority, 
Kashmir is submitted as under: 

1. Compliance with Direction on Implementation of Comprehensive Management 
Action Plan (CMAP) 
The activities presently undertaken within Wular Lake are being carried out strictly in accordance 

with the Comprehensive Management Action Plan (CMAP), 2007, formulated by Wetlands 
International-South Asia in collaboration with the Department of Wildlife Protection, J&K. 

Major interventions under implementation include: 

" Desilting & dredging: Restoration of nearly 4.5 sq. km of critically silted areas. 

Zone. 

" Hydrological restoration: Interventions in major inflow channels to improve connectivity. 
" Solid Waste Management: Constitution of Waste Management Committee for Wular Lake; 
treatment of 25 inlets; manual removal of waste and weeds; feasibility for two 5 MLD STPs for 
Bandipora town; rural waste management under Swachh Bharat Mission (Grameen). 
" Catchment Area Treatment: Afforestation and Soil & Moisture Conservation measures by Forest 
Territorial and Soíil Conservation Departments; phased removal of willow plantations in the core 

The CMAP is currently under revision and is expected to be finalized by end of 2025. 

2. Monitoring by Chief Secretary and Commissioner/Secretary (Forests) 
The implementation of CMAP and Annual Plans of Operations (APOs) is being regularly reviewed by 
the Hon'ble Chief Secretary and the Commissioner/Secretary, Department of Forests, Ecology & 
Environment. 
Multiple reviews, inspections, and compliance reports have ensured strict oversight in line with the 
Tribunal's directions. 

3. Compliance Regarding Solid Waste Dumping at Zalwan, Bandipora 
"The earlier solid waste dumping site at Zalwan (within proximity of Wular boundary) has been 
permanently closed and cleaned (photographs enclosed as Annexure-1). 

" As per Municipal Committee Bandipora's communication No. MC/Bpr/Esst/20/1001-05 dated 
04.08.2020, the present waste disposal site is located on 35 kanals at Bandipora Bund side, nearly 
1,650 ft (~503 m) away from Wular's demarcated boundary, thus compliant with the Wetlands 
(Conservation & Management) Rules, 2017 (Annexure-2). 

6033456/2025/O/o ClH Forest

2

File No. FST-Lit/82/2025-01-Forest Department (Computer No. 7629435)

Generated from eOffice by RAVNEET SINGH, SO(FST)-RS, SECTION OFFICER, Forest Department on 25/08/2025 08:48 am

6040787/2025/O/o AS Forest

49

File No. FST-Lit/82/2025-01-Forest Department (Computer No. 7629435)

Generated from eOffice by BALJIT SINGH, BS-JA-FD, JUNIOR ASSISTANT, Forest Department on 20/11/2025 03:22 pm

817



A new site measuring 20 kanals at Mader Kunan, Bandipora has also been identified by District 
Administration for future MSW disposal. The Chief Executive Officer, Municipal Council Bandipora, 
vide letter No. MC/BPR/G/2025/3293-96 dated 12.08.2025, has further reported that: 

A new site at Kunan Bandipora has been earmarked for establishing a Solid Waste Management 
Plant. The site requires substantial financial investment for development, and the Council has 
sought reasonable time to finalize a permanent SWM facility away from the peripheries of Wular 
Lake. 

The present site at Bandipora Bund side is a temporary arrangement, located 503 m outside both 
the wetlands demarcated and buffer boundaries. This clarifies that the dumping site inside the 
Wular boundary has been fully closed, and interim arrangements are located well outside both the 
core and buffer boundaries, while the process of shifting to a new site further away is under 
progress. 

4. Compliance Regarding Observations of JKPCC 
With regard to the observations raised by the Jammu & Kashmir Pollution Control Committee 

(JKPCC), the following clarifications and actions are submitted: 

1. Observation: The dumping site is not fenced and provides easy access to stray animals: As 
already stated, the Municipal Council Bandipora is in the process of identifying and shifting to a 
permanent solid waste site away from Wular Lake peripheries. CEO municipal council Bandipora 
has been requested to fence up the site vide this office letter no. Coord/WM/WUCMA/2025/205-07 
dated 12.08.2025 Annexure 4. 

2. Observation: Leachate from crude dumping gets discharged into the nearby Gadarkul Nallah, which ultimately enters Wular Lake: The Chief Executive Officer, Municipal Council 
Bandipora, has been advised to immediately undertake corrective measures to ensure that no 
leachate from the current temporary site is discharged into Gadarkul Nallah. 

3. Observation: Earlier dumped waste has not been cleared from the dumped site: The earlier 
waste dumped within the demarcated wetland boundaries has already been cleared and the site 
fully closed (as shown in Annexure-1). 

Summary of Compliance 
" All interventions in Wular Lake are in line with CMAP 2007. 
" Monitoring mechanisms by the Chief Secretary and Commissioner/Secretary are fully operational. " Old Zalwan site has been closed. 

" Present Bandipora Bund site is temporary and lies outside both Wular's periphery and buffer. " Municipal Council Bandipora is in the process of establishing a new SWM facility at Kunalbanipura, completely away from Wular's peripheries. 
" JKPCC observations have been duly noted; corrective actions and clarifications have been provided. 
Encls: 
1. Photographs of closed Zalwan site (Annexure-1). 
2. Map showing location of current Bandipora Bund site relative to Wular boundary (Annexure-2). 3. Copy of CEO, MC Bandipora letter dated 12.08.2025 (Annexure-3). 4. Copy of communication to CEO, MC Bandipora for corrective measures (Annexute-4). 

Yours faithfully, 

Coorttor, Wa�ek MaDagement, 
WUCMA. 
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dated 

The Assistant Commissioner Revenue 

Bandipora. 

No.: MCBpr/G/2025/3293-96 

Kashmir& others. 

MUNICIPAL COUNCIL BANDIPORA ITWTSA 

Sir, 

DEPARTMENT OF URBAN LOCAL BODIES KASHMIR 
OFFICE OF THE CHIEF EXEcUTIVE OFFICER 

Subject: E.A. No. 26/2025 OA No. 351/2019 titled Raja Muzaffar Bhat Vs State of Jammu & 

Reference: Your Letter No. DCB/Lega/2025/563 dated. 30/07/2025 

e-mail: epmcbandiporal@gmail. com 

1. Status of Action Plan Implementation: 

With reference to your above-mentioned communication, the Municipal Council, Bandipora, 
respectfully submits the following Compliance / Action Taken Report regarding the 
implementation of the Action Plan as directed by the Hon'ble National Green Tribunal (NGT) in 
its order dated 24.04.2025: 

NEW DELI 202e 

Dated: 12/08/2025 

The Municipal Council, Bandipora, has initiated necessary measures to address the issue of 
unscientific dumping of waste at Zalwan. 

2. Remedial Measures Taken: 

" Waste Management: 

Regular inspections are being conducted to ensure adherence to the directions of the Hon'ble 
Tribunal. 

A new site has been identified at Kunon, Bandipora, for the establishment ofa Solid Waste 
Management (SWM) plant. However, the site requires huge amount for development of the site 
and reasonable time is required for locating a feasible land, for SWM facility. 

"Encroachment Removal: 

Public awareness campaigns have been initiated to discourage illegal dumping. 
The management and bio-remediation of legacy waste have already been tendered out at the 
Director level, and the proccss is currently underway. 

There are no cncroachments at Zalwan within thc jurisdiction of the Municipal Council, 

Bandipora. 
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"A road alrcady cxists on the periphery and no ncw road is being constructed inside the wetland. 

3. Monitoring Mechanisn: A dedicated commitee has been constituted to monitor the 
implementation of the Action Plan. Monthly progress reports are being regularly submitted to the 
District Administration and the Department of Forest, Ecology & Environs 

4. Future Actions: The Municipal Council, Bandipora, will continue to ensure full compliance 
with the diections of the Hon'ble National CGrccn Tribunal. Periodic updates and reports will be 
suhmited to the concemed authoritics in accordance with the established protocol. 

The mater is bcing treated with the utmost urgency and seriousness, and all nccessary efforts are 
heing made to cnsure full and tine-bound compliance with theorders of the Hon'ble Tribunal. 

Copy to: 
1. Dputy commissioner, Bandipora for infomation 
2 Diteot, Uthan local bodies kasmir for infomation 
3. Regital Director PCC, for information 

Yours faithfully. 

hist Exccutive Officer 
Municipal Council 
Bandipora 
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Government of Jammu & Kashmir 
0ffice of the Wular Conservation and Management Authority 

The Chief Exccutive Officer, 

Municipal Council Bandipora. 

Sir, 

Kashmir 
* ** & * * * ** ** 

No: Coord/WM/ WUCMA/2025/ye5 o 

Subject: 0.A. No. 351-2019 titled �Raja Muzaffar Bhat V/s UT of J&K & Ors. 

Dated: 12/08/2025. 

With reference to the subject matter, it is submitted that Member Secretary, 
Pollution Control Committee vide communication No: JKPCC/Sc./OA 351 
2019/2025/835 dated: 07-08-2025 has raised certain observations which are 
reproduced as under: 

1. Current dumping site is not fenced and provides an easy access to stray 
animals. 

Copy submitted to the: 

2. Leachate from crude dumping gets discharged into nearby Nallah called 
Gadarkul which ultimately gets discharged into Wular Lake. 

3. Earlier dumped waste has not been cleared from the dumping site. 

It is requested to take immediate corrective measures in the matter so that 
higher ups are apprised accordingly. Needless to mention here that Hon'ble NGT, 
Principal Bench, and New Delhi in its order dated: 23-04-2025 has sought 
compliance in the matter as per Action Plan for Conservation of Wular Lake. 

Yours faithfully, 

Coortor Wat Management, 

1. Chief Executive Director, WUCMA for favour ofinformation please. 
2. Dy. Commissioner, Bandipora for favour of information please. 

WUCMA. 

3. Regional Director, J&K, Pollution Control Commiltee for favour of information. 
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I

Govemment of Jammu & Kashmrr

Office of the Pr. Chief Conservator of Forests (Wildlife)/
Chief Wildlife Warden, J&K

Silk Factory Road Rajbagh Srinagar/ Wild@ Complex, Manda Jammu
* *{c *€ ***

The Commissioner/ Secretary to Government,
Forest, Ecology & Environment Department,
Civil Secretariat, J&K.

No: WLP-Legall2025-261 o 5
Dt: t> -08-2025

Subject: E.A No.26/2025 in OA No.35ll20l9 tiled Raja Muzaffar Bhat Vs
State of Jammu and Kashmir & Ors.

Reference: Letter No: FST-Litl82l2025 (7629435) dated 01.07.2025 from
Adm inistrative Department.

Madam,

With reference to the above matter, kindly find enclosed compliance

status in respect of the directions issued by the Hon'ble National Green

Tribunal (NGT) vide Order dated 23.04.2025 for submission on behalf of the

Department of Wildlife Protection, J&K Government.

Yours faithfully,

Encl: Compliance Note {c
(Sarvesh Rai IFS)

PCCF/ Chief Wildlife Warden,

Jammu & Kashmir

Copy to :

l. Regional Wildlife Warden Kashmir
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Subject Compliance Note in Response to Hon'ble NGT Order dated 23.04.2025

Execution Application No. 2612025 in Original Application No. 351/2019 Raja

Muzaffar Bhat V/s State of Jammu & Kashmir & Ors.

1. Legal Standing and Governance Framework:

The wetlands in question, includjng Hokersar and Kranchoo-Chandhara, fall

under the jurisdiction of the Department of Wildlife Protection, J&K

Government.

These wetlands are notifled as Conservation Reserves under the Wildlife

Protection Act, 1972, and are not under the purview of the Wetlands

(Conservation and Management) Rules, 2017, which statutorily excludes

wetlands located within forest areas or managed by the Wildlife Department.

2. Compliance with Direction at Para 15, Point No. 2

Execution of Action Plan and Oversight Mechanism

2.1 lntegrated Management Action Plan (IMAP)

An lntegrated Management Action Plan has been formulated and adopted for

eight designated wetlands under the Department's jurisdiction, including four

wetlands in District Pulwama (Kranchoo, Freshkhoori, Manibugh, and

Chattalum).

The IMAP encompasses:

o Habitat restoration

o Ecological conservation

o Channel maintenance

o Pollution abatement

o Biodiversity enhancement

o All interventions are strictly within the ambit of the Wildlife Protection Act,

1972.

2.2 Annual Plans of Operation (APOs)

APOs are prepared qnnually based on the IMAP, outlining year-wise prioritized

interventions.

Key components include:

o Demarcation of wetland boundaries

o Restoration of natural feeding channels

o Plugging of breaches

6040787/2025/O/o AS Forest
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Removal of floating vegetation

Manual and mechanical clearance of solid waste

" ;:1,:#:T;[1;: il: ,-: ::,il:
o Monitoring of water quality indicators

2.3 Supervision and Monitoring r

o A multi-tiered monitoring system is in place:

o Field-level. Wildlife Guards and Foresters

o Mid-level: Block Offacers and Range Officers

Divisional-level : Wildlife Warden

3. Compliance with Direction at Point No. 3

Clarification on Photographs in Annexures A/3 and A/5

3.1 Annexure A/3 - Solid Waste near Hokersar Entry Gate

. The waste depicted near Hokersar's entry gate is not due to local or legacy

dumping, but is transported via the Doodh Ganga spillover channel, the primary

hydrological feeder.

. Waste accumulates at the trash barrier during high flows and is cleared

regularly.

lntervention Measures:

. Manual and semi-mechanized clearance drives are conducted every 7-10

days.

. ln FY 2024-25:313 clearance drives were conducted, with Hokersar receiving

top priority.

. ln FY 2025-26 (ongoing): 62 drives have already been completed

. Waste is extracted using:

o Boats (core wetland areas)

o Tractors/trucks in collaboration with Municipal Committees (peripheral

zones)

Clarification:

. The photograph reflects a temporary accumulation during an intervention cycle.

6040787/2025/O/o AS Forest

58

File No. FST-Lit/82/2025-01-Forest Department (Computer No. 7629435)

Generated from eOffice by BALJIT SINGH, BS-JA-FD, JUNIOR ASSISTANT, Forest Department on 20/11/2025 03:22 pm

826



. No unauthorized or legacy dumping occurs within wetland boundaries.

I

&

&& *** g a** t{, 7** *#l tr E t&&?srr
4i ft,\.S'# ,* 9,-*X,l*#U ,t;ln Z4&r
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3.2 Annexure A/5 - Road Construction in Kranchoo-Chandhara Wetland

The road shown is an old cart track predating 2013, and lies outside the formally

acquired wetland area.

ln 2013, the Departnlent took possession of 128 Kanals and 19 Marlas of land;

an additional26T Kanals are under acquisition but not yet transferred.

Protection Measures:

No new road construction has been permitted within the acquired wetland

boundaries

Coordination is maintained with the District Administration, Pulwama.

Pa ri rn p,sra 5r: I hr-l g lr Rd, Srinagar, 1"93401

34.0830g66666,&$6,b"
Local 11:2$:?.3 AM
Srulr CI$;$S:23 lrna

34.O,8 3 I" 06 6666 6 66 t:t{)*
L*:cal IL:2,3:*9 AM
GMT O5:53:O9 AM
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. No infrastructure has been allowed within the notified Conservation Reserve.

Summary of Compliance

All wetlands under the Department's jurisdiction are managed as Conservation

Reserves under the Wildlife Protection Act,1972.

lnterventions are aligned with the approved IMAP and APOs, with robust

monitoring and rectification mechanisms.

Solid waste at Hokersar is a hydrological inflow issue, not a case of

unauthorized dumping, and is being effectively managed.

The road in Kranchoo-Chandhara is an existing track outside the Department's

formal jurisdiction, with no new construction permitted within the protected

wetland boundary.
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